Annexure-7
Name of the corporate debtor: Indiana LED Lighting LLP; Date of commencement of CIRP: 03-12-2025; List of creditors as on: 05-03-2026

List of operational creditors (Government Dues)

Amount (In Rs.)
Details of Claimant Details of Claim received Details of claim admitted Amount of
Amount of | any mutual | Amount of | Amount of R K
Sl. No. contingent | dues that | claim under | claim not e;fn::;ys !
Department Government | Date of receipt | Amount claimed Amo.unt of claim Nafure of |Whether related |% of \./ohng.share in claim may be set- | verification admitted
admitted claim party ? CoC, if applicable off
1|Department of GST, Maharashtra 12.01.2026 2,13,97,379 2,13,97,379|Unsecured  [NIL NIL NO 0 0 0
2|Income Tax Department 24.02.2026 1,67,24,723.00 1,67,24,723.00 |Unsecured |NIL NIL NO 0 0
3,81,22,102 3,81,22,102







